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OPEN COURT ® 
CENTRAL A.D: tiNISTRATIVE TRIBUNAL . ALLAHABAD BENQI 

ALLAHABAD 

Al l ahabad : Dated this 9th day of October . 2000 

Original Application Noo577 of 1 997 

CORAM :-

Hon ' ble !:!r • Rafiquddin. J . H. 

Mahe sh Chandra 1·1isr a 

s/o La t e Srj Ram natt Misra . 

Resid ent o f 6/744 . Badripur . 

Haldwani district Naini t a l (U. P . ) • 

(Sri H. S . Srivastava. Advocate) 

I ,.. 

o o o • • Applicant 

1o 

Versus 

Union of India through Sec retary 

Ministry o f De f ence . New Delhi. 

2. Engineer- in- Chief. 

Army Headquarters . 

DHQ PO New Delhi-110011 • 

Chief Sngineer 

Headquarte rs Central Comman d . 

Luck not.-r. 

4 • Garriso n Engineer(MES ) 

Ranikhet ( U. P.)-263645. 

Km. · sadhna Sriv ast ava . Advocate) 

0 • 0 • .Respondent s 

0 R D E R (0 r a 1) ----------
By Hon ' ble I'1r. Rafiquddin , J . H. 

The applic ant Sri Mah esh Chandra Misra is the 

son o f La t e Ram Datt Iv'!isra . who was worl<ing as St.-d tch 

Boar d Attendant in the office o f the Assistant Garrison 
(Yv~ 

Engineer . Haldwani . died in h arness on 12- 4-1983 . The 
-1 

deceased emp loyee l eft behing his \•lidm .. , . two son s 

inc luding the a policunt . The pre sent OA has been filed 
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by the applic~nt seeking direction t o the respondents 

to a ppoint him on compassionate ground because the 

a9peintment o f the applicant on compassi ona t e ground 

is necessary to mitigate the h a rdship of the f amily 

t h e d eceased l."ho \·Tas the sole bread earner in the 

family. 

2 . It i s further stated by the applicant that a 

proper applicat ion was submitted by the mothe r of the 

applicant for this purpose on 14-4-1988 . However. t h e 

r espondent no .2, Engineer-in-Chief . Army Headquarters, 

Ne\.; De lhi. v i de their letter dated 1-5-199 6 inforrred the 

moth er of the applica nt tha t the case of the applic ant 

for appointment Has considered agains-t 14 v acancies 

r eleased by the Army Headquar t e rs fo r appointment 

and the re \·Jere 75 similar applicants avrating appointment 

o n compas s i onate groun d. Aft e r the assessment made by 

the Boar d of Offic ers . the case of the applicant was 

a t Seria l No .37 in the seniority. The moth er of the 

applicant "Ias a l so giv en assurance by the respondent 

no.2 tha t the c ase of the applicant will be considered 

as and when further vacancy becomes available on merit. 

3. I h ave h eard Sri H. s . Srivast av a . c ounsel for the 

app1ic2nt and I<m . Sadhna Srivast ava, counsel for the 

respondents. 

4. It h as been clearly admitted by the respondents 

vide para 1 2 of their counte r affidavit that as per 

a ssessment made by the Board o f Officers , t h e case 

of the applicant is at Serial No.37 and his c ase for 

appointment on compassio na te ground will be c onsider ed 

i f the vacLncles are available on merit. It has. howev,.,.r. 

been pointed out by the l earned c ouns el for the applicant 

tha t vide l e tter dated 17-7-199 9 respondent no .3. 

Chie f Engineer . Headquarte rs Central Command.Lucknow 

has informed the applicant's mother that the a ppointment 
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